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(4) (i) A copy of the Annual Re-
port (Hindi and Engliah 
vrnion..) ol the School of 
P1anninK and Architecture, 
New Delhi, fOl' the year 1976-
77· 

(ii) A COt'y of the Review (Hindi 
and English venioos) by the 
Government on the working 
of the Sd>ooI of P1anniDg 
and Architecture New Dclhi, 
fortheyc:ar '976-77. (PIMH 
iIoliMat;7.Sa Np. L T-.tSI7i7J 

lOj) (i) A copy of the Annual Re-
port (Hindi and EacJiah ver-
sions) of the National Inlti-
tute for Training in Indus-
trial Engin~ring, Bombay 
for the year '9'76-77. 

(ii) AcoryoftheRcview(Hindi 
and English venious) by the 
Government on the working 
of the National lnatitute fOl' 
Training in Induolrial F..ngi-
n~ring Bombay, for the 
year '976-77. (Plaud ill 
1i6rat;7.SuNo. i T-I4B~/77) 

(6) A COPY of the Audited Ac-
counlll (Hindi and English ver-
sions) Or the Nationallllltitute 
for Training in Industrial 
Engineo:ring Bombay, for the 
yar '976-77. (PlDudili 
liMat;7.SaNo.LT-·tS'J/77] 

(7) (i) A copy of the Annual 
Report (Hindi and Englilh 
venioas) of the Tedmical 
Teac:ben' 1: raining Institute 
(Western Region). Bhopal, 
for the year '976-77. 

(ii) A copy of the Review (Hindi 
and Engliah versions j by the 
Government on the working 
aC the Technical Tearhen' 
Training Institute (Western 
Region), Bhopal, for the year 
1976-77- [P","d i. liltrttry. 
Su N ... L t: 1484/77] 

NonntlATIOMl UNDER MOTOR VEHICLD 
ACT. 1959 AJfI) STATEIOUIT u. RaMO ... 

lOR Da,.AY IN LAYlIO PAPBIIS. 

THE MINISTER OF STATE IN 
CHARGE OF THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM): I beg to lay on the 
TabIc:-

(I) A copv each of the fono..ing 
Notiftcationa (Hindi and Eng-
JiIh ftftioaI) under IUb-Icction 

(3) of section '33 of the Motor 
Vchides Act, 1939:-

(i) The Delhi Motor Vehides 
(Fourth Amendment) Rules 
1977. publithed in Notifica· 
tion No. SECE. 3(58)/76-Tpt/ 
.0854 in Delhi Gazette 
dated the lit September, 
'977 toaetha with an ex-
planatory memorandum. 

(ii) The Delbi Motor Vehicles 
(Fourth Amendment) Rules, 
'977 published in Notifica-
tionNo. SECE. 3(~l/76-Tptl 
•• 7119 'in Delh, Gazette 
dated the lIut September, 
'977 together with an expla-
natory memorandum. 

(iii) Notification No. SECE. 
3 (g8)176-Tpt/16195-16206 
publithed in Delhi Gazette 
dated the .6th Dccanber, 
1977 containing corrigen-
dum to Notification Nn. 
SECE. 3(g8)176-Tpt/" 729 
dated the 2ut September, 
In77 together with an CJ:-
planatory mrmorandum. 

(\I) A statement (Hindi and Eng-
lish venions) showing reUODi 
for delay in laying the Nod-
fieatio"," mentioned at (\I) Ci) 
and Iii) above. (Pillud in 
librllT]. &o/{o. LT-1485/77] 

DBuu SIJ<Jt GIIIlDWARA MANAOallDiT 
Co .. MITTEE (REGrn·RAnoM OP ELI!cmRl) 

tA .. nT. RULD, 197i 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
DHANIK LAL MANDAL): I_beg to lay 
on the Table a copy of the DcJhi Sikh 
Gurdwara M_.e ent Committ~(Rep. 
tration of E1ecton) (Amendment) BlIles, 
'977 (Hindi and English veniono) pub-
lished in Notification No. F. 16(8)177 in 
Delhi Gazette dated the 19th Dccc ber 
1977 under IUb-ICction (4) of SCctiOIl ~9 
aC the Delhi Sikh Gurd_ra· Art, 1971. 
[Plaudi~ libr,,~. 5., Nfl. LT-Itf!6/771 

RaVlEW AND ANIWAI. RI!POIIT OF HlN-
D\JITAN ANTIBlarICi LTD., PIIIPRI POR 

1976-77 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND FERTILIZERS 
(SBRI JA1~ESHW AR MISHRA) : 
I bel: to lay on the Table a copy each of 
the following papcn (Hindi and Enlliah 
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veniona) under sub-section (I) of aection 
619A of the Companies Ar.t, 1956:-

(I) Review by the Government on 
the working of the Hindustan 
Antibiotico Limited, Pimpri, for 
the year 1976-77. 

(2) Annual Report of the Hindus-
tan Antibiotics Limited. Pim-
pri for the year 1976-77- along 
with the Audited Accounts 
and the ('omments of the Comp-
troller and Auditor General 
thereon. [Plac.d in lib,,,')!. 
SuNo.LT- 1487/771 

REvIEWS AND ANNUAl_ REPORTS 

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEl. AND MINF.5 
(SHRI KARIA MUNDA): I beg to lay 
lay on the Table, 

(I) A coPY each of the following 
papers under sub-section (I) of 
section 61gA of the Companies 
Act, 1956: 

(a) (i) Review (Hindi and English 
venions) by the Governm~nt 
on the working of the Hin-
dunan Copper Limited, 
Calcutta, for the year 1976-
77-

(b) 

(ii) AnnuRI Report of the Hin-
dustan Copper Limited, 
Calcutta, for the year 1<:176. 
77 along with the Audited 
Accounu and the comment, 
of the C.omptroller and AII-
.-litor General thereon. 
[Plac.dinlib,,,.y. Sa No- I. T-
1488/771 

(i) Review (Hindi and Engish 
venions) hy the Govern-
ment on the working of the 
Hindustan Zinc l.imited, 
Udaipur, for the ycar 1976. 
77· 

(ii) Annual Report (Hindi and 
E-nglish venions) of the 
Hindustan Zinc Limited, 
udaipur. for the year 1976-
77 along with the Audited 
Accounu and the comments 
of the Comptroller and Audi-
tor General thereon. [P[Q"d 
inlih,tJ')/. ~'.N •. LT-1489!77] 

(r) (i) Review (Hindi and English 
veniOM) by the Govern-
ment on the working of the 

• 

Mineral Exploration C0r-
poration Limited, NallPUr. 
for the year 1976-77. 

(ii) Annual Report (Hindi and 
Engllih "crsions) of the 
Mineral Exploration Cor-
pnr.ti·)n Limited, Nagpur, 
for the year 1976-77 along 
with the Audited Accounts 
and the COmments of the 
Comptroller and Auditor 
Ge;]cral thercoc. [l'l"..,d ill 
IIb,ary. S" Np. LT-14go!77] 

(d) (i) Review (Hindi and Englioh 
venions) by the Government 
on the working of the Bharat 
Gold Mines Limited, Oor-
gaum (Karnataka State) 
for the yea- 1976-77. 

(ii) Annual ReFon (Hindi and 
Engllih venio",,) of the 
Bharat Gold MinCII Limi-
ted, Oo.!':aum (Karnataka 
State) for the year 19~6-77 
along with th- Adited 
Accounts and the commenn 
of the Comptroller and Au· 
ditor General ther~on. [PlGe,d 
inlibrtJ')/. SuNo t T.1491/77) 

(e) (i) Review (Hindi and English 
venion·) hy the GOVttD-
ment on th.. working of the 
Steel Authority of India 
Limited_ New Delhi for the 
year 1976-77 

(iiI Annual Report of the St«1 
Authoritv of Tndia Limited, 
NewDe\hi forthey~arI976-
n along wilh the Audited 
Accounts and ,h~ rOmD.ents 
of the Comptroller and 
Auditor General thereon. 

(2) Two atatement (Hindi and 
English venions) explaining 
reasons for not laying simulta-
neously the Hindi venions of 
papen m~ntion~d at items Noo. 
I (a)(ii) and (f')(ii). [PlQUd i" 

liM",),. SuNo. I. T-1492/77] 

NOTIPICA'I10NS UNDEIl Au. INDIA SERVICI!8 
Acr,I95 1 

TH E MINISTER OF STATE INTHE 
MINISTR Y OF HOME AFFAIRS (SHRI 
S.D. PATIL): I brg to lay on the Table a 
copy each of the following Notifications 


